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LOK SABHA
ALFHABL'TICAL LIST OF MEMBERS

A

Abdullebhai, Mulla Taherali Mulla

(Chanda).
Abdus Sattar, Shri (Kalna-Katwa).

Acha]l Singh, Seth [Agra  Distt—
(West) J.

Achalu, Shri Sunkam
Reserved—Sch. Castes).

Achint Ram Lala (Hissar).
Achuthan, Shri K. T. (Crangannur),

Agarawal, Shri Hoti Lal [Jalaur
Distt. eum Etawah Distt.—(West)
cum Jhansi Distt.— (North) ].

Agrawal, Shri Mukund Lal [Pilibhit
Distt. Cum Bareilly Distt.—{(East) ].

Ajit  Singh, Shri (Kapurthala-
Bhatinda—Reserved—Sch. Castes).

Ajit Singhji, General (Sirohi-Pali).

Akarpuri, Sardar Teja Singh (Gurdas-
pur). “

(Nalgonda—

Alagesan, Shri O. V. (Chingleput).

Altekar, Shri Ganesh Sadashiv (North
Satara).

Alva, Shri Joachim (Kanara).

" Amjad Al, Shri (Goalpara-Garo
ills).

Amrit Kaur, Rajkumari (Mandi-
Mahasu).

Anandchand, Shri (Bilaspur).

Ansari  Dr. Shaukatullah  Shah
(Bidar).

Anthony, Shri Frank
Anglo-Indians).

Asthana, Shri Sita Rama (Azamgarh
Distt.—West).

Ayyanger, Shri M. Ananthasayanam
(Tirupati).

€05 L.S.D.

(Nominated—

Azad, Maulana Abul Kalam (Ram~
pur Distt, cum Bareilly Distt.—

West).

Azad, Shri Bhagwat Jha
cum Santal Parganas).

(Purnes

Babunath Singh, Shri  (Surguje-
Raigarh—Reserved—Sch. Tribes).

Badan Singh, Chowdhary (Budaun
Distt.—West).

Bagdi, Shri Magan Lal Mahasa-
mund).

" Bahadur Singh, Shri  (Ferozepore-
Ludhiana—Reserved—Sch, Castes).

Balakrishna, Shri S. C. (Erode—
Reserved—Sch. Castes).

Balasubramaniam, Shri 8. (Madurai).

Baldev  Singh, Sardar (Nawan
Shahr).

Balmiki, Shri Kanhaiya Lal (Buland-
shahr Distt.—Reserved-—Sch.
Castes).

Banerjee, Shri Durga Charan (Mid-
napore~Jhargram).

Bansal, Shri Ghamandi Lal (Jhajjar-
Rewari).

Bansilal, Shri (Jaipur).

Barman, Shr} Upendranath (North
Bengal—Reserved—Sch. Castes).

Barrow, Shri A. E. T. (Nominated—
Anglo-Indians).

Barupal, Shri Panna La&ll (Ganga-
nagar-Jhunjhunu — Reserved —
Sch. Castes).

Basappa, Shri C. R. (Tumkur).
Basuy, Shri A. K. (North Bengal).

Basy, Shri Kamal Kumar (Diamond
Harbour).



B —contd.

Bhagat, Shri B. R. (Patna cum Shah-
abad).

Bhakt Darshan, Shri (Garhwal Distt.
—(East) cum Moradabad Distt.—
(North-East).

Bharati, Shri Goswamiraja
(Yeotmal).

Bhargava, Pandit Mukat Behari Lal
(Ajmer South).

Pandit

Sahdeo

Bhargava,
(Gurgaon).

Bhartiya, Shri Shaligram Ramchandra
(West Khandesh).

Bhatkar, Shri Laxman Shrawan
(Buldana-Akola — Reserved —Sch.
Castes).

Bhatt,
(Broach).

Thakur Das

Shri Chandrashanker

Bhawanji, Shri (Kutch West).

Bheekha Bhai, Shri (Banswara-
Dungarpur —  Reserved -—— Sch.
Tribes).

Bhonsle, Shri Jagannathrao Krishna-
Rao (Ratnagiri North).

Bidzri, Shri Ramappa
(Bijapur South).

Birbal Singh, Shri (Jaunpur Distt.—
(East) 1.

Balappa

Biren Dutt, Shri (Tripura West).

Nogawat, Shri U. R. (Ahmednagar
South).

Boovaraghasamy, Shri V. (Peramba-
hur).

Borkar, Shrimati Anusayabai (Bhan-
dara—Reserved—Sch. Castes).

Borooah, Shri Dev Kanta (Nowgong).
Bose, Shri P. C. (Manbhum North).

Brajeshwar Prasad, Shri (Gaya
East).
Brohmo~Chaudhury, Shri Sitanath

(Goalpara-Garo Hills—Reserved—
Sch. Tribes).

Buchhikotaiah, Shri Sanaka (Masuli-
patnam).

(i)

C

Chakravartty, Shrimati Renu (Beasir-
hat).

Chaliha, Shri Bimalaprosad
sagar-North Lakhimpur).

(Sib-

Chanda, Shri Anil Kumar (Birbhum).
Chandak, Shri B. L. (Betul).

Chandrasekhar, Shrimati M. (Tiru-
vallur—Reserved—Sch. Castes).

Charak, Th. Lakshman Singh
(Jammu and Kashmir).

Chatterjea, Shri Tushar (Serampore).

Chatterjee, Dr. (West
Dinajpur).

Chatterjee, Shri N. C. (Hoeghly).
Shri Harindranath

Susilranjan

Chattopadhyaya,
(Vijayavada).

Chaturvedi, Shri Rohanlal
Distt.—(Central) ].

Chaudhary, Shri Ganeshi Lal [Shah-
jahanpur Distt.— (North) cum
Kheri — (East) — Rc-vved — Sch.
Castes].

Chaudhuri, Shri
(Berhampore).

Chavda, Shri Akbar (Banaskantha).

Chettiar, Shri N. Vr. N. Ar. Nagappa
(Ramanathapuram).

Chettiar, Shri T. S. Avinashilingam
(Tiruppur).

Chowdary, Shri C. R. (Narasaraopet).

[Etah

Tridib Kumar

Chowdhury, Shri Nikunja Behari
(Ghatal).

D
Dabhi, Shri Fulsinhji B. (X{.ira
North).

Damar, Shri Amar Singh Sabji
(Jhabua—Reserved—Sch. Tribes).
Damodaran, Shri G. R. (Pollachi).
Damodaran, Shri Nettur P. (Telli-

cherry).
Das, Dr. Mono Mohon (Burdwan—

Reserved—Sch. Castes).



D —contd.
Das, Shri B. (Jajpur-Keonjhar).
Das, Shri Basanta Kumar (Contai).
Das, Shri Beli Ram (Barpeta).

Das, Shri Bijoy Chandra (Ganjam
South).

Das, Shri Kamal Krishna (Birbhum~
Reserved—Sch. Castes).

Das, Shri Nayan Tara (Monghyr Sadr
cum Jamui—Reserved—Sch. Castes).

Das, Shri Ram Dhani (Gaya East—
Reserved-—Sch. Castes).

Das, Shri Ramananda (Barrackpore).

Das, Shri Sarangadher (Dhenkanal-
West Cuttack).

Das, Shri Shree Narayan (Darbhanga
Central).

Dasaratha Deb, Shri (Tripura East).

Datar, Shri Balwant Nagesh (Bel-
gaum North)
Deb, Shri Suresh Chandra (Cachar-

Lushai Hills).

Deogam, Shri Kanhu Ram (Chaibassa
—Reserved—Sch. Tribes).

Desai, Shri Kanayalal Nanabhai
(Surat).
Pesai, Shri Khandubhai Kasanji
(Halar).

Deshmukh, Dr. Panjabrac S. (Amra-
vati East).

Deshmukh, Shri
West).

Deshpande, Shri Govind Hari (Nasik
Central).
Deshpande,
(Guna).

Dholakia, Shri Gulab Shankar Amrit-
lal (Kutch East).

Phulekar, Shri R, V. Jhansi Distt.—
(South)].

Phusiya, Shri Sohan Lal [Basti Distt.
—(Central-East) cum Gorakhpur
Distt.—(West) — Reserved — Sch.
Castes].

K. G. (Amravati

Shri Vishnu Ghanshyam

(i)

Digambar Singh, Shri [Etah Distt—

(West) cum Mainpuri Distt.—
(West) cum Mathura Distt—
(East)].

Diwan,’ Shri Raghavendrarao Srinivas-
rao (Osmanabad).

Dube, Shri Mulchand
Distt. (North)].

Dubey, Shri Rajaram  Giridharlal
(Bijapur North).

Dutt, Shri Asim Krishna
(South-West) 1.

Dutta, Shri Santosh Kumar (Howrah).

Dwivedi, Shri Dashrath Prasad
(Gorakhpur Distt.—Central).

Dwivedi, Shri M. L.
Distt.).

{Parrukhabad

[Calcutta

(Hamirpur

E

Eacharan, Shri Iyyuni
Reserved—Sch, Castes).

(Poanani—

Ehenozer, Dr. S. A. (Vikarabad).

Elayaperumal, Shri L.
Reserved-—Sch. Castes).

(Cuddalore—

¥

Fotedar, Pandit Sheo Narayan (Jam-
mu and Kashmir).

G

Gadgil, Shri Narhar Vishnu (Poona
Central).

Gadilingana Gowd, Shri (Kurnool).

Gam Malludora, Shri (Visakhapat-
nam—Regerved—Sch. Tribes).

Gandhj, Shri Feroze [Pratapgarh
Distt, (West) cum Rae Barell Distt.
(East)].

Gandhj, Shri Maneklal Maganial
(Panch Mahals cum Baroda East).

Gandhi, Shri V. B. (Bombay City—
North).



G —contd.

Ganga Devi, Shrimati (Lucknow
Distt. cum Bara Banki Distt—
Regerved—Sch. Castes).

Ganpati Ram, Shri [Jaunpur Distt.
(East)—Reserved—Sch. Castes].

Garg, Shri Ram Pratap (Patiala).
Gautam, Shri C. D. (Balaghat).
Ghosh, Shri Atulya (Burdwan).

Ghulam Qader, Shri
Kashmir).

Gidwani Shri Choithram  Partabari
(Thanaj.

Giri, Shri V. V. (Pathapatnam).

(Jammu and

Gohain, Shri Chowkhamoon (Nomi-

nated—Assam Tribal Areas).
Gopalan, Shri A. K. (Cannanore).

Gopi Ram, Shri (Mandi-Mahasu—
Reserved—Sch. Castes).

Gounder, Shri K. Periaswami
(Erode).

Gounder, Shri K. Sakthivadivel
(Periaqulam).

Govind Das, Seth (Mandla-Jabalpur
South).

Guha, Shri Arun Chandra
pur).

Gupta, Shri Badshah (Mainpuri Distt.
—East).

Gupta, Shri Sadhan Chandra (Cal-
cutta-—South East).

Shri M. 8. (My-

(Santi-

Gurupadaswamy,
sore).

Hansda, Shri Benjamin (Purnea cum
Santal Parganas—Reserved-—Sch.
Tribes).

Hari Mohan, Dr. (Manbhum North—
Reserved—Sch. Castes).

Hasda, Shri Subodh (Midnapore-
Jhargram—Reserved—Sch. Tribes).

(iv)

Hazarika, Shri Jogendra Nath (Dibru-
garh).

Heda, Shri H. C. (Nizamabead).

Hembrom, Shri Lal (Santal Parganas
cum Hazaribagh-—Reserved — Sch.
Tribes).

Hem Raj, Shri (Kangra).

Hukam S8ingh, Sardar (Kapurthala-
Bhatinda).

Hyder Husein, Chaudhri (Gonda
Digtt.—North).

Ibrahim, Shri A. (Ranchi North~

East).
Igbal Singh, Sardar (Fazilka—Sirsa).
Islamuddin, Shri Muhammea

(Purnea—North-East).
Iyyunnj, Shri C. R. (Trichur).

J

Jagjivan Ram, Shri (Shahabad South
—Reserved—Sch. Castes).

Jain, Shri Ajit Prasad
Distt,—West
Distt.—North).

Jain, Shri Nemi Saran (Bijnor Distt.
—South).

Jaipal Singh, Shri (Ranchi West—
Reserved-—Sch. Tribes).

Jaisoorya, Dr. N. M. (Medak).

Jajware, Shri Ramraj (Santal Per-
ganas cum Hazaribaghy.

Jangde, Shri Resham Lai (Bilaspur—
Reserved—Sch. Castes).

Jayaraman, Shri A. (Tindivasam-—
Reserved—Sch. Castes).

J ag::hri, Shrimati (Bombay—Subur-
).

Jena Shri Kanhu Charan (Balasore—
Reserved—Sch. Cagtes).

(Saharanpur
cum Muzaffarnagar



J —contd.

Jena, Shri Lakshmidhar (Jajpur-
Keonjhar—Reserved—Sch. Castes).

Jena, Shri Niranjan (Dhenkanal-
West Cuttack—Reserved—Sch.
Castes).

Jethan, Shri Kherwar (Palamau cum
Hazaribagh cum Ranchi—Reserved—
Sch. Tribes).

Jhunjhunwala, Shri Banarsi Prasad
(Bhagalpur Central).

Jogendra Singh, Sardar (Bahraich
Distt.—West).

Joshi, Shri Anand Chandra (Shahdol
—Sidhi).

Joshi, Shri Jethalal Harikrishna
(Madhya Saurashtra).

Joshi, Shri Krishnacharya (Yadgir).

Joshi, Shri Liladhar (Shajapur-Raj-
garh).

Joshi, Shri Moreshwar Dinkar (Ratna-
giri South).

Joshi, Shri Nandlal (Indore).

Joshi, Shrimati Subhadra (Karnal).

Jwala North).

Prasad, Shri (Ajmer

K

Kachiroyar, Shri N. D. Govindaswami
(Cuddalore).

Kajrolkar, Shri Narayan Sadoba
(Bombay City—North—Reserved—
Sch. Castes).

Kakkan, Shri P. (Madurai—Reserved
Sch. Castes).

Kale, Shrimati Anasuyabai (Nagpur).

Kamal Singh, Shri (Shahabad-—North-
West).

Kamath, Shri Hari Vishnu (Hoshanga-
bad).

Kamble, Dr. Devrao Namdevrao
(Nanded-—Reserved—Sch, Castes).

Kanaasamy, Shri 8. K. Babie (Tiru-
chengode).

)

Kanungo, Shri Nityanand (Kendra~
para).
Karmarkar, Shri D. P. (Dharwar
North).

Karni Singhji, His Highness Maharaja
Shr1 Bahadur of Bikaner (Bikaner-
Churu).

Kasliwal, Shri Nemi Chandra (Kotah
Jhalawar).

Katham, Shri Birendranath (North
Bengal—Reserved—Sch. Tribes)

Katju, Dr. Kailas Nath (Mandsaur).

Kayal, Shri Paresh Nath (Basirhat—
Reserved—Sch. Castes).

Kazmi, Shri Syed Mohammad Ahmad
(Sultanpur Distt.—North cum Faiz-
abad Distt.—South-West).

Kelappan, Shri K. (Ponnani),

K eshavaiengar, Shri N. (Bangalore

North).

Keskar, Dr. B. V. (Sultanpur Distt.—
South).

Khan, Shri Sadath Al
patnam).

Khardekar, Shri B.H. (Kolhapur cum
Satara).

(Ibrahim-

Khare, Dr. N. B. (Gwalior).

Khedkar, Shri Gopalrao Bajirao (Bul-
dana-Akola).

Khongmen, Shrimati B. (Autonorrous
Distts.—Reserved—Sch. Tribes).

Khuda Baksh, Shri Muhammed (Mur-
shidabad).

Kirolikar, Shri
(Drug).

Kolay, Shri Jagannath (Bankura).

Wasudeo  Shridhar

Kottukappally, Shri George Thomas
(Meenachil).

Kripalani, Acharya J. B. (Bhagalpur
cum Purnea).



K -contd.

Krishna, Shri M. R. (Karimnagar—
Reserved—Sch. Castes).

Krishna Chandra, Shri (Mathura Distt.
—West).

Krishnamachari, Shri T. T. (Madras).

Krishnappa, Shri M. V. (Kolar).

Dr. A.

Krishnaswami, (Kanchee-~

puram).

Kureel, Shri Baij Nath (Pratapgarh
Distt.—West cum Rae Bareli Distt.
—East—Reserved—Sch. Castes).

Kureel, Shri Piare Lal (Banda Distt.
cum Fatehpur Distt.—Reserved—
Sch. Castes).

L

Lakshmayya, Shri Paidi (Anantapur).

Lal Singh, Sardar
Ludhiana).

Lallanji, Shri (Faizabad Distt.—North-
West).

(Ferozepur-

Laskar, Shri Nibaran Chandra
(Cachar-Lushai  Hills—Reserved—
Sch. Castes).

Lingam, Shri N. M. (Coimbatore).

Lotan Ram, Shri (Jalaun Distt. cum
Etawah Distt—West cum Jhanal
Distt.—North — Reserved — Sch.
Castes).

M
Madiah  Gowda, Shri (Bangalore
South).
Mahata, Shri Bhajahari (Manbhum
South cum Dhalbhum).
Mahodaya, Shri Vaijanath (Nimar).
Majhi, Shri Chaitan (Manbhum-—

Sauth cum Dhalbhum-—Reserved—
Sch. Tribes).

Majhi, Shri Ram Chandra (Mayur-
bhanj—Reserved—Sch. Tribes).

)

Majithia, Sardar Surjit Singh (Taraa
Taran).

Malaviya, Shri Kegshava Deva (Gonda

Distt.—East cum Basti Digtt.—
West).
Malliah, Shri U. Srinivasa (South

Kanara—North).

Malvia, Shri Bhagu Nandu (Shajapur-
Rajgarh—Reserved—Sch. Castes).

Malviya, Pandit Chatur Narain

(Raisen).

Malviya, Shri Motilal (Chhatarpur.
Datia~Tikamgarh—Reserved -- Sch.
Castes).

Mandal, Dr. Pashupati
Reserved—Sch. Castes).

Mascarene, Kumari Annie
drum).

Masuodi, Maulana Mohammad Saeed
(Jammu and Kashmir).

Masuriya Din, Shri (Allahabad Distt.
—East cum Jaunpur Distt.—West—
Reserved—Sch. Castes).

Mathew, Shri C. P. (Kottayam).

Mathuram, Dr. Edward Paul (Tiru-
chirapalli).
Matthen, Shri C. P. (Thiruvellah).

Mavalankar, Shrimati Sushila (Ahme-
dabad).

(Bankura—

(Trivan-

Mavdeo. Shrimati Indira A
South).
Mehta, Shri Asoka (Bhandara).

Mehta, Shri
(Gohilwad).

Mehta, Shri Balwant Sinha (Udaipur).

Mehta, Shri Jaswantraj (Jodhpur).

Menon, Shri K. A. Damodara (Kozhi-
kode) .

Minimata, Shrimati (Bilaspur-Durg-
Raipur—Reserved—Sch. Castes).
Mishra, Pandit Suresh Chandra (Mon-

ghyr—North-East).

(Poona

Balvantray (opaljee

Mishra, Shri Bibhuti
Champaran).

Mishra, Shri Lalit Naraysn (Dar-
bhanga cum Bhagalpur).

(Saran  cum
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Mishra, Shri Lokenath (Puri).
Mishra, Shri Mathura Prasad

(Monghyr—North-West).

Mishra, Shri Shyam Nandan (Dar-
bhanga—North).

Misra, Pandit Lingaraj (Khurde).

Misra, Shri Bhupendra Nath (Bilas-
pur-Durg-Raipur).

Misra, Shri Raghubar Dayal (Buland-
Shahr Distt.).

Misra, Shri Sarju Prasad (Deoria
Distt.—South.)

Missir, Shri Vijineswar (Gayva—
North).

Mohd. Akbar, Sofi (Jammu and
Kashmir).

Mohiuddin, Shri Ahmed
City).

(Hyderabad

Moitra, Shri Mohit Kumar (Calcutta
North-West).

Morarka, Shri Ragdheshyam Ramkumar
(Ganganagar-Jhunjhunu).

More, Shri K. L. (Kolhapur cum
Satara—Reserved—Sch. Castes).

Mere, Shri Shankar
(Sholapur).

Shanteram

Muchaki Kosa, Shri (Bastar—Reserved
—Sch. Tribes).

Mudaliar, Shri C.

Ramaswamy
(Kumbakonam).

Muhammed Shafi, Chaudhuri (Jam-
mu and Xashmir).

Mukerjee, Shri Hirendra Nath (@al-
cutta--North-East).

Mukne, Shri ¥. M. (Thana—Reserved
~Sch. Tribes).

Muniswamy, Shri N. R. (Wandiwash).
Muniswamy, Shri V., (Tindivanam).

Murli Manohar, Shri (Ballia Distt.——
East).

Murthy, Shri B. § (Eluru).

Musafic, Giani
(Amritsar) .

Gurmukh  Singh,

Mushar, Shri Kirai (Bhagalpur cum
Purnea—Reserved—Sch. Castes).

Muthukrishnan, Shri M. (Vellore—
Reserved—Sch. Castes).

N
Naidu, Shri  Govindarajalu (Tiru~
vallur).

Naidu, Shri Nalla Reddi (Rajah-
mundry).
Nair, Shri C. Krishnan (Outer Delhi).

Nair, Shri N. Sreeckantan (Quilon cum
Mavelikkara).

Nambiar, Shri X. Ananda (Mayuram)

Nanadas, Shri Mangalagiri (Ongole—
Reserved—Sch. Castes).

Nanda, Shri Gulzarilal (Sabarkantha).
Narasimham, Shri S. V. L. (Guntur).
Narasimhan, Shri C. R. (Krishnagiri).

Naskar, Shri Pumendu Sekhar
(Diamond Harbour—Reserved—
Sch. Castes).

Natarajan, Shri S. S. (Srivilliputhur).

Natawadkar, Shri Jayantrao Ganpat
(West Khandesh—Reserved—Sch.
Tribes).

Nathani, Shri Hari Ram (Bhilwars).
Nathwani, Shri Narendra P. (Sorath).
Nayar, Shri V. P. (Chirayinkil).

Nehru, Shri Jawaharla}
Distt.—East cum
—West),

(Al'ahabad
Jaunpur Distt.

Nehru, Shrimati Shivrajvati

(Luck-
now Distt.—Central).

Nehru, Shrimati Uma (Sitapur Disit.
cum Kheri Distt.—West).
Neswi, Shri T. R. (Dharwar—South).

Nevatia, Shri R. P. (Sbahjahanpur
Distt.—~North cum Kheri—East).




Palchoudhury, Shrimati Ila (Naba-
dwip).
Pande, Shri Badri Datt (Almora

Distt.—~North East).

Pande, Shri C. D.  (Naini Tal Distt.
cum Almora Distt—South West
Cum Bareilly Distt.—North).

Pannalal, Shri (Faizabad Distt.—
North-Wc :t—Reserved—Sch.  Cas-
tes).

Paragi Lal, Chaudhari (Sitapur Distt.
cum Kheri Distt.—West—Reserved
—Sch. Castes).

Paranjpe, Shri R. G. (Bhir).

Parckh, Dr. Jayantilal Narbheram
(Zalawad).
Parikh, Shri Shantilal Girdharilal

(Mehsana East).

Parmar, Shri Rupaji Bhavji (Panch
Mahals cum Baroda East—Reserved
—Sch. Tribes).

Pataskar, Shri Hari Vinayak (Jal-
gaon).

Patel, Shri Bahadurbhai Kunthabhai
(Surat—Rescrved—Sch. Tribes).

Patel, Shri Rajeshwar (Muzaffarpur
cum Darbhanga).

Patel, Shrimati Maniben Vallabhbhai
(Kaira South).

Pateria, Shri Sushil Kumar (Jabalpur
North).

Patil, Shri P. R. Kanavade (Ahmed-
nagar North).

Patil, Shri 8. K. (Bombay City—
South).

Patil, Shri Shankargauda
nagauda (Belgaum South).

Patnaik, Shri Uma Charan (Ghkum-
sur).

Veera-

Pawar, Shri Vyankatrao Pirajirao
(South Satara).

Pillai, Shri P. T. Thanu (Tirunelveli).
Pocker Saheb, Shri B. (Malaopuram).

(vii)

Prabhakar, Shri Naval (Outer Delhi—
Reserved—Sch. Castes).

Punnoose, Shri P. T. (Alleppey).

Rachdah, Shri N. (Mysore—Reserved—
Sch. Castes).

Radha Raman, Shri (Delhi City).

Raghavachari, Shri K. S. (Penukon-
da).

Raghavaiah, Shri Pisupati Venkata
(Ongole).

Raghubir Sahai, Shri (Etah Distt.—
North-East cum Budaun Distf.—
East).

Raghubir Singh.
Distt.—FEast).

Choudhary (Agra

Raghunath Singh, Shri (Banaras Distt.
~Central).

Raghuramaiah, Shri Kotha (Tenali).

Rahman, Shri M. Hifzur (Moradabad
Distt.—Central).
Raj Bahadur, Shri

Maghopur),

Rajabhoj, Shri P. N.
Reserved—Sch. Castes).

Ramachander, Dr. D. (Vellore).

(Jaipur-Sawai

(Sholapur—

Ramanand Shastri, Swami (Unnao
Distt. cum Rae Bareli Distt.—West
cum  Hardoi Distt.—South-~East—
Reserved—Sch. Castes).

Ramananda Tirtha, Swami (Gul-

bfrga ).

Ramasami, Shri M. D. (Arruppukkot-
tai).

Ramaseshaiah,
puram).

Ramaswamy, Shri P, (Mahbubnagar—
Reserved—Sch. Castes).
Ramaswamy, Shri 8. V. (Salem).

Ram Dass, Shri (Hoshiarpur—Reserv-
ed—Sch. Castes).

Shri N. (Parvathj-
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Ram Krishan, Shri (Mohindergarh).

Ramnarayan Singh, Babu
bagh West).

Ram Saran, Shri (Moradabad Distt.—
West).

Ram Shankar Lal, Shri (Basti Distt.—

(Hazari-

Central-East cum Gorakhpur
Distt.—West).

Ram Subhag Singh, Dr. (Shahabad
South).

Ranbir Singh, Ch. (Rohtak).

Randaman Singh, Shri (Shahdol-
Sidhi—Reserved-—Sch. Tribes).

Rane, Shri
(Bhusaval).

Shivram Rango

Ranjit Singh, Shrl (Sangrur).
Rao, Dr. Ch. V. Rama (Kakinada).
Rao, Shri B. Rajagopala (Srikakulam).

Rao, Shri B. Shiva (South Kanara—
South).

Rao, Shri Kadiyala Gopala
vada).

(Gudi-
Rao, Shri Kanety Mohana (Rajah-

mundry—Reserved—Sch. Castes).

Rao, Shri Kondru Subba (Eluru—
Reserved—Sch. Castes).

Rao, Shri P. Subba (Nowrangpur).

Rao, Shri Pendyal Raghava
(Warangal).

Rao, Shri Rayasam Seshagiri
(Nandyal).

Rao, Shri T. B. Vittal (Khammam).

Raut, Shri Bhola (Saran cum
Champaran -~ Reserved -- Sch.
Castes). .

Ray, Shri Birakisor (Cuttack).

Razmi, Shri Said Ullah Khan
(Sehore).

Reddi, Shri B. Ramachandra (Nel-
lore).

(ix)

Reddi, Shri C. Madhao (Adilabad).
Reddy, Shri Y. Eswara (Cuddapah).

Reddy, Shri Baddam Yella (Karim-
nagar).

Reddy, Shri K. Janardhan (Mahbub-
nagar).

Reddy, Shri Ravi Narayan (Nal-
gonda).

Reddy, Shri
(Chittoor).

Richardson, Bishop John (Nominat-
ed—Andaman and Nicobar Is-
lands)-

Rishang Keishing, Shri (Outer Mani-
pur—Reserved—Sch. Tribes).

T. N. Vishwaratha

Roy, Dr. Satyaban (Uluberia).

Roy, Shri Bishwa Nath (Deoria Distt.
—West).

Rup Narain, Shri (Mirzapur Distt.
cum Banaras Distt.—West—Re-
served—Sch. Castes).

Sahu, Shri Bhagabat (Balasore).

Sahu, Shri Rameshwar (Muzaffarpur
cum Darbhanga—Reserved—Sch.
Castes).

Saigal, Sardar Amar Singh (Bilas-
pur).
Saksena, Shri Mohanlal (Lucknow

‘Distt, cum Bara Banki Distt.).

Saksena, Shri Shibban Lal (Gorakh-
pur Distt.—North).

Samanta, Shri Satis
(Tamluk).

Sanganna, Shri T. (Rayagada-Phul-
bani—Reserved—Sch, Tribes).

(Sankara-

Chandra

Sankarapandian, Shri M.
nayinarkovil).

Sarma, Shri Debendra Nath (Gau-
hati).
Sarmah, Shri Debeshwar (Golaghat-

Jorhat).

Satish Chandra, Shri (Bareilly Distt.
South).
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Satyawadi, Dr. Virendra Kumar
(Karnal—Reserved—Sch. Castes).
Sen, Shri Phani Gopal (Purnea
Central).
Sen, Shri Raj Chandra (Kotah-
Bundi).
Sen, Shrimati Sushama (Bhagalpur

South).
Sewal, Shri A. R. (Chamba-Sirmur).

Shah, Rajmata Kamalendu Mati
(Garhwal Distt.—West cum Tehri

Garhwal Distt. cum Bijnor Distt.—"

North).

Shah, Shri Chimanlal
(Gohilwad-Sorath).

Shah, Shri Raichand Bhai N. (Chhind-
wara).

Chakubhai

Shahnawaz Khan, Shri (Meerut
Distt.—North-East).

Shakuntala Nayar, Shrimati (Gonda
Distt.—Waest).

Sharma, Pandit Krishna Chandra

(Meerut Distt.—South).

Sharma, Shri Diwan Chand (Hoshiar-
pur).

Sharma, Shri Khushi Ram
Distt.—West).

Sharma, Shri Nand Lal (Sikar).

(Meerut

Sharma, Shri Radha Charan (Morena-
Bhind).

Shastri, Shri Raja Ram (Kanpur
Distt.—Central).
Shivanjappa, Shri M. K. (Mandya).

Shobha Ram, Shri (Ajwar).
Shriman Narayan, Shri (Wardha).

Shukla, Pandit Bhagwaticharan
(Durg-Bastar).

Siddananjappa, Shri H., (Hassan-
Chikmagalur).

Singh, Shri C. Saran (Surguja-
Raigarh).

Singh, Shri Digvijaya Narain

(Mu-
zaffarpur—North-East).

(x)

Singh, Shri Dinesh Pratap (Bahraich
Distt.—East).

Singh, Shri Girraj Saran (Bharatpur-
Sawai Madhopur).

Singh, Shri Har Prasad (Ghazipur
Distt.—West).

Singh, Shri L. Jogeswar (Inner
Manipur) .

Singh, Shri Mahendra Nath (Saran
Central).

Singh, Shri Ram Nagina (Ghazipur
Distt.—East cum Ballia Distt—

South-West).

Singh, Shri Tribhuan Narayan (Bana-
ras Distt.—East).

Singhal, Shri Shri Chand
Distt.).

Sinha, Dr. Satyanarain (Saran East).

Sinha, Shri Anirudha
East).

Sinha, Shri Banarsi Prasad (Monghyr
Sadr cum Jamui).

Sinha, Shri Gajendra Prasad (Pala-
mau cum Hazaribagh cum Ranchi).

Sinha, Shri Jhulan (Saran North),

Sinha, Shri Kailash Pati (Patna
Central).

(Aligarh

(Darbhanga—

Sinha, Shri Nageshwar Prasad (Haza-
ribagh East).

Sinha, Shri S. (Pataliputra).

Sinha, Shri Satya Narayan (Samasti~
pur East).

Sinha, Shri Satyendra  Narayan
(Gaya West).
Sinha, Shrimati Tarkeshwari (Patna

East).

Sinha, Thakur Jugal Kishore (Muza-
ffarpur—North West).

Sinhasan Singh, Shri
Distt.—South).

(Gorakhpur
Siva, Dr. M. V. Gangadhara (Chittoor
—Reserved—Sch. Castes).

Snatak, Shri Nardeo (Aligarh Distt.—
Reserved—Sch. Castes).

Sodhia, Shri Khub Chand (Sagar).
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Somana, Shri N. (Coorg).
Somani, Shri G. D. (Nagaur-Pal1).
Subramanyam, Shri Kandala (Vizia-
nagram).
Subramanyam, Shri Tekur (Bellary).

Subramania Chettiar, Shri (Dharma-
puri).
Sundaram,
nam).

Sunder Lall, Shri (Saharanpur Distt.
West cum Muzaffarnagar Distt.—
North—Reserved—Sch. Castes).

Suresh Chandra, Dr. (Aurangabad).

Suriya Prashad, Shri (Morena-Bhind
—Reserved—Sch. Castes).

Swami, Shri Sivamurthi (Kushtagi).

Dr. Lanka (Visakhapat-

Swaminadhan, Shrimati Ammu
(Dindigul).
Syed Mabmud, Dr. (Champaran
East).

T

Tandon, Shri Purushottamdas [Alla-
habad Distt. (West)].

Telkikar, Shri Shankar Rao
ded).

Tewari
(Rewa).

Thimmaiah, Shri Dodda
Reserved—Sch. Castes).

Thirani, Shri G. D. (Bargarh).
Tl;omas, Shri A. M. (Ernakulam).
Thomas, Shri A. V. (Srivaikuntam).

Tivary, Shri Venkatesh Narayan
(Kanpur Distt—North cum Far-
rukhabad Distt.—South).

Tiwari, Pandit B. L. (Nimar).

Piwari, Shri Ram Sahai (Chhatar-
pur Datia-Tikamgarh).

(Nan-

Sardar Raj Bhanu Singh

(Kolar—

(=i)

Tiwary, Pandit Dwarka Nath (Saran:
South).

Tripathi Shri Hira Vallabh
(Muzaffarnagar Distt.—South),

Tripathi, Shri Kumakhya
(Darrang).

Prasagd.

Tripathi, Shri Vishwambhar Daya}
(Unnao Distt. cum Rae Bareli Distt.
—West cum Hardoi Distt—South-
East).

Trivedi, Shri Umashankar Muljibhal
(Chittor).

Tulsidas Kilachand, Shri (Mehsana
West).

Tyagi, Shri Mahavir (Dehra Dun
Distt. cum Bijnor Distt.—North-
West cum Saharanpur Distt.—West).

O

Uikey, Shri M. G. (Mandla-Jabalpur—
South—Reserved—Sch. Tribes).

Upadhyay, Pandit Munishwar Dutt.
(Pratapgarh Distt.—East).

Upadhyaya, Shri Shiva Datt (Satna).
v

Vaishnav, Shri Hanamantrao Ganesh-
raoc (Ambad).

Vaishya. Shri Muldas Bhuderdas
(Ahmedabad -— Reserved — Sch,
Castes).

Vallatharas, Shri K. M. (Pudukkot-
tai).

Varma, Shri
North).

Varma, Shri Manik Lal (Tonk).

B. B. (Champaran:

Veeraswamy, Shri V. (Mayuram—
Reserved—Sch. Castes),

Velayudhan, Shri R. (Quilon cum:
Mavelikkara — Reserved — Sch.
Castes).

Venkataraman, Shri R. (Tanjore).
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«ferma, Shri Bulaqi Ram (Hardoi
Distt.—North-West cum Farrukha-
bad Distt.—East cum Shahjahanpur
Distt. — South — Reserved — Sch.
Castes).

‘Verma, Shri Ramji
East).

Wishwanath Prasad, Shri (Azamgarh
Distt. — West — Reserved — Sch.

Castes).
pur Datia-Tikamgarh).

(Deoria Distt.—

w

Waghmare, Shri
(Parbhani).

Wilson, Shri J. N. (Mirzapur Distt.
cum Banaras Distt.—West).

Wodeyar, Shri K. G. (Shimoga).

Narayan " Rao

Zaidi, Col. B. H. (Hardoi Distt.—
North-West cum Farrukhabad
Distt.—FEast cum Shahjahanpur

Distt.—South).
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Vol. 1] First Parliament of India [ Ne.z
I 2
LOK SABHA son, an eminent scholar, statesman

Monday, 18th March, 1857.

The Lok Sabha met at Seventeen
Minutes Past Twelve of the Clock.

{M=n. Speaxrr (SErt M. A. AYYANGAR)
in the Chair]

QUESTIONS AND ANSWERS
{No Questions: Part I not published)

12.17 hrs.
DEATHS OF MEMBERS

Mr. Speaker: I regret to inform the
House of the sad demise of four
friends, wviz, Shri Syamnandan
Sahaya, Dr. Manik Chand Jatav-vir,
Shri B. G. Kher and Dr. R. U. Singh.

Shri Syamnandan Sahaya passed
away on the 14th March, 1857, at
Muzaffarpur at the age of 56. He was
a sitting Member of the House from
Muzaffarpur Central constituency of
Bihar. He was also a Member of the
Constituent Assembly of India and the
Provisional Parliament.

Dr. Manik Chand Jatav-vir passed
away on the 28th December, 19856, at
Agra, He was a sitting Member of
the House from Bharatpur-Sawal
Madhopur—Reserved Scheduled Castes
constituency of Rajasthan.

Shri B. G. Kher passed away on the
8th March, 1857 at Poona at the age
of 8. He was a Member of the
Constituent Assembly of India and
served the country devotedly and
efficiently as India’s High Commis-

In his death, India has lost a mat
808 L8D.

and social reformer.

Dr. R. U. Singh passed away on the
12th January, 1957, in Lucknow at
the age of 52. He was a Member of
the Constituent Assembly of India
(Legislative) and the Provisional
Parliament of India.

We mourn the loss of these friends,
and I am sure the House will join me
in conveying our condolences to their
families. The House may kindly stand
in silence for a minute to express its
EOITOW.

The Members then stood in silence
for a minute.

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
the following 10 Bills passed by the
Houses of Parliament during the last
session and assented to by the Pre-
sident since a report was last made to
:l;e House on the 22nd December,

58:

1. The Central Excises and Salt
(Second Amendment) Bill,

18586,

2. The Union Duties of Excise
(Distribution) Amendment
Bill, 1958,

3. The Appropriation (Railways)
No. 8 Bill, 1858,

4. The Appropriation (Railways)
No. 7 Bill, 1956,

6. The Appropriation (No. 5) Bill,
1956,

8. The Faridabad Development
Corporation Bill, 1956,

7. The Blum Aress (Improvement
and Clearance) Bill, 1956,
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8. The Delhi Tenants (Temporary
Protection), Bill, 1856,

9. The Delhi (Control of Building
Operations) Continuance Bill,
1856,

10. The Delivery of Books (Public
Libraries) Amendment Bill,
19586,

1 also lay on the Table copies, duly
authenticated by the Secretary .°f
Rajya Sabha, of the following 17 Bills
passed by the Houses of Parliament
during the last session and assented to
by the President since a report was
last made to the House on the 22nd
December, 1956:

1. The Manipur (Village Authori-
ties in Hill Areas) Bill, 1958,

2. The State Bank of Hyderabad
Bill, 18586,

3. The Displaced Persons (Com-
pensation and Rehabilitation)
Amendment Bill, 1856.

4. The Rosd Transport Corpora-
tions (Amendment) Bill, 18586,

5. The Representation of the
People (Miscellaneous Provi-
sions) Bill, 1956,

8. The Standards of Weights and
Maeasures Bill, 19586,

7. The Administration of Evacuee
Property (Amendment) Bill,
1956,

8. The Territorial Army (Amend-
ment) Bill, 1856,

9. The Young Persons (Harmful
Publications) Bill, 1958,

10. The Employees’ Provident
Punds (Amendment) Bill,
1856,

11. The Banking Companies

(Amendment) Bill, 19886,

12. The Motor Vehicles (Amend-
ment) Bill, 1956,

13. The Electricity (Supply)
Amendment Bill, 1856,

14 The Indian Medical Council
Bill, 1968,

18. The Territorial Councils Bill,
1958,
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16. The Suppression of Immoral
Trafic in Women and Girls
BAll, 1958, and

17. The Women’s and Children’s

Institutions (Licensing) Bill,
1856.

PRESIDENT'S ADDRESS

Secretary: Sir, I beg to lay on the
Table a copy of the President's
Address to both Houses of Parliament
assembled together on the 18th March
1957.

President’s Address

wreyafa - dog & wEewT,
¥ QR oF 2 Fam AT F
wfew &7 @ g + 1 af
& g w femm & fod
Y gAY ¥ Qi wr & )
¥ O qHY OHA g4 § 99 o dw
W9 a9« @ § Wi T afonmm-
wrey 7 §UE A TGV £ AT )
T HUE ¥ A TG T o1 ford ag
wfrm sge & | w9 frafea-siat &
sfefife & &7 @ S0 § ¥ 39 € dag
F o wrdw AT @A §g Fwe
7€ wug & 7Y wTdF | W9 W iy
g W@ qF W ¥ Sy ot fe o
g AT W & ag 9 aw & frafor
ey wEr v ¥ g A o Fww
T § gHAAT W WG 6T FANT 7
TAT QT E | :

fuaett e aw &7 W9 % 9wy
wfraTer faar av, @ & g4 A, fegy
wT weagd ], arr wr feafr st g
firar § Wit o T dud o 2er § forw
w1 wfers & frer 9x wTRR T
TR ¥ ey WX §ETC ¥ awwy
¥ weEreT STt I W frw
& gz foray ma, Ry ww ok & frwr
W whr Y Tl SETR T wfee G
g . wrvciei feafi F v grar
fadtare e yfrpt o

Ty
qHA
AT
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ofcfeafordt & wroor wgr & wwemat
dar &y ok § Frd W T Y
gt & g @ g sdy ¢
witfis frer-ife S el agavr
{ gl feorwedy § WX ¥ wodt figit
® o o v 1 xEfad @ wf-
At wY gew F 4 F derer 33 oy
=T ¥ ) G T gEIR AW A w9

T ATy arfew fed & for 7 e

g wrestfas ¥ F afmfaa e
@t mfve § 1 7z B Aqwr O A
T & & frdr & wegaTe sk
UTRET AT & are-EaY
s & e @fea # wE ff
weg q09 F g0 § w2 avefy
vt & g ag waage g wgEs
ATAAT FT T @ ARY T WY g R
fadefr ame Y aelt & F A%
T Wi & T & frd v @
A & fareg wrarr IaTE | TR A fY
fafrer  sed o W@ wWET AT oEw
€37 F g T WA AGAAT F EY Iy
T o @ & ST A wreri @g-
Tar & &9 & 39 & wfr werpf wwe
Ll
faar-arifer W Gg@ T W ST
oT wergd ¥ feafer F qand o § )
IUT g & fag &9 A7 e
HAT ATHY QAT | XT oY 7 {fe
wiagy Y N & TFT ® w9 7 wie
fer § i ofwar & wiwerfior g
s e w1 fee o g
¥ w1 i xw oy § awy 77 o< wfvw
fireerre ft e & A g wifgw
gk fafew sofrdw, oo we
W gw & s ousl e ¥ wefm
Zrirdte %7 X3 v AT ATEE ey
o gaifawr awaw o & =0 § diT
Ry & v ¥ WA g,
W A ¥ Aoy wowee Wi e

wrn Sy g g g
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B sqws § guEm, R,

, ATATA AT qIAT & qAT w7

T %< § | ST ¥ aTae g

wh W A7 & ufwwa sfafafaat

sqwra F eam 7 e R & sror

T e i & W« feafir w7 wftrwrc
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& st < § fr s ove §
TS T AW AT A WY qar
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e WY afiar F ey sandEaT
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HaeT wgeaget freat 9T 13 andr faardy
#§ Wi sfaffrdes § oo
o e gwer o § !ﬂ‘(l’ﬂ'
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® vx AT Ak § 0 gwrh 9w
wroaT aay Wt § fin soperfer 7 99
gy wifager w1t & @7 Wk frsdew
®TET § W BT AGNT AR LY A

oA TEYEY e AUTH T ATAT W
o g e T STy W | 3T
ofy & wyrafew A 72w AR AT
feer wrg & TomtAew ¥ wewT 9¢
et A wr ffwfirsr fipar ar 1 arfee
ooy wwrfos  gwfe & #@x F Ao



President’s Address

[ e ]
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gty gt wprpaf & o e weh g
f& v 39 ¥ g QAT ¥ FEt-
frar g & ST o wifaw agraat
TR

Wreg | @ sa-gad g
¥ s @R wed W A @i
ATAT FAT T AT M EwT ¥ Fafirw
W & Qg Aare] ¥ S w1 g’
far ) @ FE g W HE Ey
HarETA {7 ¥ T T4 FEU AW F1
fire ¥ = worAT | wT fama WY 5
Hw o weafiuw wETEATE

o 20 A wAw qEIta ST
® @ANE I W IR GO
wfirey  &¥A T ATIT ORI WX EH
e & A W AT T T FAR
T avyfa wfafedt & sgmfem $o=
¥ weAwE 997 aTRTHT, SErHiew §ai-
foar & worte, difear & wgwfa, -
WA, wwtfear & wOgER
qupats 0w faggw, anl, s,
AT, R, A9 w1 AT & wyT
oo, A ¥ ¥y TEw ¥ 99-
Fierere, gYead 59 & 39T 7o aav
sfocen w0, Ger9 § Iugwm 79 W
wwfreT, w9 aaT fa2a ¥ g gy
ot & 1 R4 % W AYETe Y qTeror
T §F A, Mo T AT W HF-
s ¥ wEER ff g e o
fet & enfast & 1 a1, fiw, I9wr-
arfear,  ¥T%, o, ¥ERTET,
g, A, T, SHrew, fifEr s)
gin & wud, wiesfas, amafes
gqT wRuTET-EedY Whaffadee o
T 3w i wrd

aref 3ooresfy 3 Wifyge &,
gy, S¥vmrien, grh, i,
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wwmfar, gff wwrer, ¥=g vy
g9, §OATTET aa7 Srarr Ay qrHy
W wh T § gvwr @i @
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Tegafa szt & faswr 9T
T X9 W & wgw avr wafoer
Y TeAT #Y | g T ¥ vy wifoer
F wrezafa w1 gard aarer gy | faare-
fafrr & woreaer gt 47 3o &
& wifyes agwra gt aqT oW FERE
gfeewror & wwwa 7 wgraar fasdr | ¥ @
gore &Y e @ e oy v oro mres
T oF §F9T 49T IEATAAT & ATHTL 4T
o1 2wt § wifywfaw g o1 Ot
TS BT I .

FT F wqE 7A, oft 7 Fz avdt
& o a7 gt gur oot § 8
Framar &Y | ag arAr I g gAr
o ¥ i gaAz gral FY AR 37 A
# wgraw frg gf & 1 gur 1 i F

war fawe & ol GArgel e @

4]

o g 1 d97 & R afiw
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arfagt & fasg G & Hify
FIHA F qAq § $1E qafa a4f a1 av
ATt F T F GETT T FRATAE
¥9 7 ¥ are 5T o9 wwer 97 fawre
far | arafim gra @ TweT w1 gw
freed & fod dqwoe § weg
gl & A wfir a7 8 1 o o
T T T A fae Al ¥ ww
wETE ® aah fwar o

o g AT griew Az g fe e
soft fr gy g A AafrRfew
N ¥ ¥ F o § T oagt @AW
HETR W Efiaar o o fear oo
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& e onfes swfe wasg § 0 X%
goere ¥ 7g g7 Aifs & & e W
siufadfos sq & qvr  @r =nfed
oY wree &y eandfirar § wmREe BT
wifgd |

¥ gTere 71 97 § fF qfveaTy
¥ ga® graeeY § saa< sfeAmgar dar
& o & iR oifeerst § wre-fadedy
A SR F uikreAt § 3y off et
o | AT ST W A &F S &7
gfeewior ag ¢ iF g7 o w1 39T
¥ 7 i, frg wod sy fgd aar
T Y T W g QA 2wy F At
gl ® NSRS 3§ Sgersie
@ | ff arfar & s F Swit Ay
frerely mar o aoax TR o W
T FHeqT A fawe w7 a7 77 feram o
g e w2 gl avfream ¥ vo e
¥ I A aTE F w7 qF § WA
XY & WT 9 ¥ gATY T Oy, faRy v
aftsrsy Fmrer o g gy, wrh o
T |

aifeeTT X1 ¥ WTERT 9%
waFaS #F g 9wy §F s
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o) 7 sE #y af &, sty wwREe,
28¥e ¥ o] WX TR 5 Al
g9 ¥ gal US4l A g W 5T O
farfas W wr & Sowa i &
s & WY feafa dar gf @ o
T, KLY FF W FPRAAT
o arw fed md yeaat § fafzg wo-
W ¥ wadT S, qifeear g
STHEAT WY ATy g9 ¥ A 9%
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3T F oYy AV & wrg St gy
AT & &, aufy faex *r feafy F
fare &7 g ¥ 3 ¥ wrfger v,
T agar aar wtew frerw o
g vy weT & 1 wfEw & S
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& 2w & wrfre foem, fadee
T2 SOW} ¥y T 9T wfyw A
fear mar & 1 EvEfas FeAT T4
o e ¥ w1 gt gy
¥ sTowdwes aoh ¥ P gt £
« It ¥ s w9 Q) A W
T I 4R FAT & o AT AAHET
urt § 1 grgetas faww s §
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afrw qdagr & afonmmreaes 3w
! g @ gk § W |
wray fagre & g3 w1 q@T w0 §
afam ur gfmm o sl e §
Iywfew F IO 1 aTgEl & TR
wa a3 & f wiew grag g
g wvafer fowwr 3 0 safa
& v W w7 gge gy w1
a§ 1o @ T | fawa W9 & AR
ofermr & enfow @9 ;e 7g q@gw
wrop frowet § o

Fd quadiy A w1 quw AN
T g a1 § | femm ot 7 g
wigamgat gae avaA sk d | g e
® 9 Iy 99 § O fadedt fafrmw &
gt A sgfw @ v g af-
fafy 3w & wrfwfas  aan Froft dndi
# Y gu WA A ofewmmw §
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wRar s21ql € wfirs i afa faer
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TETF TH T FT A 59 G 6T
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W frm & qoe ¥ amR s
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ot v gy & 1 feT o wfer-
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KN T WYAT 7 X T wTAYST o & O
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we wifmr ¥ T ¥ GA F
Y @&t T ¥ HE WY ST WA
W BT & I WY F AT @ aT )
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fom @ daw ard feg ag @ Fag
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o € wqrt w1 wfer @t @R
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& s w<n § f& g g7 w0
R, A afrgn F g F @
wT§ Y, oqr g wgfvar o wron
g weenr W A

The President: Members of Parlia-
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some of you may not return. But I
have no doubt that wherever your
fleld of work may lie, it will be
dedicated to the great task of building
up this country of ours. I wish you
success and good fortune in your fleld
of activity.

Since I addressed you last, the world
has seen a period of high tensions,
particularly in the Middle East, and
of conflict ending in the invasion of
Egypt. The intervention of the United
Nations and the impact of world
opinion resulted in the withdrawal of
the invading armies from Egypt; but
the conflict has not only done great
damage to Egypt but has added to the
tensions which were showing saigns of
relaxation, and has left in its wake
many problems to be resolved. Our
country, which is deeply involved
both on account of her concern for
world peace and cooperation and her
own interest, has sought to assist in
resolving these difficulties. India has
accepted greater burdens including
participation in the United Nations
Emergency Force constituted by the
decision of the General Assembly of
the United Nations which called for
the withdrawal of the invading forces.

In Central Europe, the events in
Hungary have disturbed us greatly
and here, as elsewhere, we have stood
for the withdrawal of foreign forces
and against their use against peoples
and national movements. At the same
time, we have used our best efforts to
assist in finding solutions to the pro-
blem at its various stages and extended
our sympathy and our token of
assistance to the pecple of Hungary.

The position In the Middle East
casts its shadow over the prospects of
cooperation and peace and the.
Cansl awaits opening
policy of military
the nations in this
the apparatus of war
into Asia. We must,
with relief that the
reglon did not grow to
sions
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the former Trust Territory of Togo-
land under British administration, has
pow been constituted into the inde-
pendent and sovereign State of Ghana
and a full member of the Common-
wealth of Nations.

We welcome the admission of Sudan,
Morocco, Tunisia, Japan and Ghana
to the United Nations, The continued
exclusion of Mongolia and the denial
to the rightful representatives of
China of their place in the United
Nations, cause us deep concern and
we continue to devote our endeavours
to remedy this situation.

We hope that Malaya will soon
become a free and independent State
and this will further limit the sphere
of colonialism and extend the area of
national freedom in Asia.

In the United Nations, the Indian
Delegation, in the Eleventh Session
bf the General Assembly, has made
effective and useful contributions in
the prolonged debates on crucial issues
in regard to the Middle East, Algeria
and Cyprus, and contributed to peace-
ful solutions and procedures in respect
of them. Disarmament has made no
progress, but the United Nations
unanimously resolved to continue its
efforts to consider all proposals before
it, including the proposals made by
India. The Government of India are
happy to have been able to assist in
promoting this resolution.

Qur country, which was a member
of the Preparatory Commission of the
International Atomic Energy Agency,
can derive satisfaction that the Agency
has mnow been established. May it
fulfil the hopes that atomic energy
will be harnessed for peaceful uses
and elso diverted from destructive
purposes.

I had the happy privilege of visiting
our near neighbour, Nepal; and the
Vice President represented our coun-
try at the Coronation of His Majesty
King Mahendra Bir Bikram Shah,
The endeavours of the Nepal Govern-
ment and people for economic and
social development have our full
mympathy, and we are happy that we
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have been able to extend technical
and economic assistance to them in the
implementation of their Five Year
Plan.

The Buddha Jayanti celebrations in
India gave us the opportunity of
welcoming in this country the Dalal
Lama and the Panchen Lama, as well
as leaders of Buddhism from different
parts of the world. These celebra-
tions reminded us and the world afresh
of the great message of peate and
compassion of the Buddha, which is
so much needed in the world today.

We have been privileged to receive
in our country many distinguished
visitors to whom my Government and
the people of India have extended
their traditional hospitality. Among
these eminent guests of ours have
been Their Imperial Majesties the
Shahenshah and the Empress of Iran,
His Imperial Majesty the Emperor of
Ethiopia, President Shukri El-Kuwatly
of Syria, His Royal Highness Prince
Norodom  Sihanouk of Cambodia,
Prime Ministers of Burma, Ceylon,
Indonesia, China, Nepal and Denmark,
the Vice Chancellor of the Federal
Republic of Germany, the Deputy
Prime Minister and Defence Minister
of the Soviet Union, the Deputy Prime
Minister of Sudan and the Foreign
Ministers of the United States, France
and the United Kingdom. The Pre-
sident of the United Nations General
Assembly for 1956, Dr. Jose Maza, and
the Secretary General of the United
Nations were also among our dis-
tinguished visitors.  Parliamentary,
cultural, trade and other goodwill
delegations from Burma, China,
Czechoslovakia, Denmark, Germany,
Indonesia, Japan, Norway, Poland,
Sweden, Syria and Uganda have also
visited our country.

The Vice President paid visits to the
Soviet Union, Poland, Czechoslovakia,
Hungary, Rumania, Bulgaria, East
Africa, the Central African Federation,
Indonesia and Japan and received a
very warm welcome everywhere,

My Prime Minister visited the
United States at the invitation of
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President Eisenhower. The visit and
the talks between the President of the
United States and my Prime Minister
have assisted in the promotion of
understanding between our two coun-
tries and greater appreciation of each
other's point of view. My Govern-
ment feel confident that it will lead
to increasing co-operation in all fields
on the basis of mutual respect and
understanding.

My Prime Minister also visited
Canada at the invitation of Mr. Louis
St. Laurent, the Prime Minister of
Canada. His visit has helped to further
enrich the relations between Canada
and our country, which have always
been very friendly and close.

My Government regret that no pro-
gress has been made in regard to the
solution of the problem of “apartheid”
and discrimination against Africans
and people of Indian origin in South
Africa. This problem once again
received the consideration of the
United Nations at the instance of my
Government. A further appeal to the
Governments concerned to find a
solution by negotiations has been made
by the United Nations. The Govern-
ment of India, as in the past, has
readily subscribed to this resolution.

My Government deeply regret that
Goa still continues to be an unhappy
colonial outpost of the Portuguese
Government, where every kind of
liberty is suppressed and economic
stagnation prevails. It is the firm
policy of my Government that Goa
should become free from colonial
domination and should share in the
freedom of the rest of India.

My Government regret that its
relations with Pakistan continue to
present difficulties and there has been
no abatement in Pakistan of the
campaigns of hatred and ‘jehad’. The
policy of the Government of India and
the general approach of our people
have been that we shall not respond to
these with hatred, but shall continue
our endeavours to promote friendly
relations while defending our land and
our legitimate interests. The exodus
of people from East Pakistan to India
continued throughout this past year
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and assumed alarming proportions.
Altogether, over four million people
have come from East Pakistan to
India, and these persons have cast a
heavy burden on our country and,
more especially, on the State of West
Bengal.

The problem of Kashmir was con-
sidered by the Security Council of the
United Nations once again, at the
request of the Government of Pakistan.
The Government of India’s position
has been stated in clear and unambi-
guous terms, that the Jammu and
Kashmir State is and has been a con-
stituent State of the Indian Union
since October 1947, like other States
which acceded to the Union. The pre-
sent situation in Kashmir has arisen
from aggression and on illegal occupa-
tion of Union territory by Pakistan
in violation of international law and
agreements and engagements reached
in pursuance of United Nations reso-
lutions. The Security Council has
resolved last month to send its then
President to Pakistan and India to
confer with the two Governments. The
Government of India, in accordance
with its general policy, has agreed to
receive and extend hospitality to
Mr. Jarring of Sweden who is expected
to arrive here soon.

The world situation as a whole,
which was beginning to show some-
signs of improvement, gives us cause
for less optimism at present. Our own
country, however, continues to have
friendly relations with all countries,
but the deterioration in the world
situation has adverse results on the
development of peaceful relations and
co-operation and economic develop-
ment in our part of the world also.
More particularly, the policy of mili-
tary pacts based upon the balance of’
power, mutual suspicion and fear, has
increased tensions in Asia and has led
to the increase of armaments and
extended the area of cold war. It
continues to be the firm belief of my
Government that only by a peaceful
approach and agreed settlements can
be found the right and hopeful way
for solutions of the world’s problems.
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During the past year, the reorganisa-
tion of the States was completed, and
this great task which had unfortunate-
1y roused much passion in some parts
of the country, was accomplished.
During the past year also, the first
Five Year Plan was successfully com-
pleted and the second Five Year Plan
begun. This Plan, while continuing
to Isy stress on greater food produc-
tion, emphasises the need for industrial
development, more especially in regard
to heavy industry. The Community
Projects and the National Extension
Service have been extended with
phenomenal rapidity over our rural
areas and now cover two hundred and
twenty thousand villages and a rural
population of one hundred and
twentynine millions. In the community
development scheme, special stress is
being laid on the development of small
scale and cottage industries.

Mineral surveys have yielded pro-
mising discoveries of oil, and many
new deposits of wuranium ore have
been located in Rajasthan and Bih:».
The finds of thorium and uranium
minerals in large gquantities have more
than doubled our known reserves of
these minerals. The work of our
Atomic Energy Department has made
great progress, and India’s first atomic
reactor began operations last year.
This is the first reactor to go into
operation in Asia, outside the Soviet
Union,

We are about to complete the first
year of the Second Five Year Plan.
Certain stresses and strains have
emerged in the course of this year.
Prices of certain commodities have
risen and there has been a substantial
draught on the foreign exchange
resources of the country. These factors
reflect the growing tempo of develop-
ment in the country, in the‘public as
well as in the private sectors. The
growth of internal demand for con-
sumption and for investment is a con-
comitant of rapid development and,
up 1o a point, the emergence of such
Ppressures is a sign that the resources
of the country are being stretched in
the interests of development. It is
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however, essential to ensure that these
pressures do not go too far. Govern-
ment are determined to take appro-
priste measures to restrain the rise in
prices and to reduce the drain on
foreign exchange resources.

The major problem before the coun-
try in this context is that of conserv-
ing and increasing its foreign exchange
resources. For a country which starts
with insufficient facilities for producing
machinery and equipment, a plan of
industrialisation necessarily involves
heavy foreign exchange expenditure.
Since it is difficult in the short run
to enlarge foreign exchange earnings
substantially, developing economies
require an inflow of external resources
in the initial stages. It is, however,
incumbent on the country concerned
to earn the maximum foreign
exchange it can and to exercise the
utmost pconomy in the matter of
imports. The recent agreement with
the United States Government, under
which large quantities of wheat, rice
and cotton will be available to us on
credit terms, will help in checking the
rise in prices and will contribute to
the furtherance of the Plan. Con-
siderable external finance will, we
expect, be forthcoming , from inter~
national agencies like the World Bank
and from friendly countries. Never-
theless, the bulk of the resources
required for development must come
from within the country and the com-
munity has to be organised for a big
production effort to make this posaible,

The Second Plan gives high priority
to industrialisation and to the divesi-
fication of the economic structure.
This, in turn, requires a substantigl
increase in the production of basie
necessities like food and cloth and of
raw materials required for the deve-
loping industries. The Plan calls for
more investment, and one of its
principal aims is to enlarge employ-
ment opportunities. New incomes
created by inveatment and employ-
ment are mostly spent on food and
cloth and it is only 4 their
can be increased rapidly that the Plan
can go forward without creating an

o~
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inflationary situation. An increase
in agricultural production thus con-
stitutes the pivot of developmental
effort and for this we need the fullest
co-operation of every section of the
community.

A statement of the estimated receipts
and expenditure of the Government of
India for the financial year 1957-58
will be laid before you for the purpose
©f passing votes on account authoris-
ing expenditure for a part of that
year. In addition, a similar statement
in respect of the Kerala State will
also be laid before you for passing a
vote on account for a part of the year
for that State.

This session of Parliament will be &
‘brief one and no major or contro-
versial legislation will be taken up
during this session. Some Ordinances
which have been promulgated since
the last session will be placed before
Parliament.

Five years ago this Parliament came
into existence representing the vast
electorate of this great country, and
it has laboured for the well-being and
advancement of India and for peace
.and co-operation in the world. These
labours have produced substantial
results which we see 2ll round us in
the country, and 1 wish to offer you,
Members of Parliament, my congra-
tulations on the great tasks that have
been accomplished. But there is no
resting place for any of us and the
great story of the building up of a
mnew and prosperous India will con-
tinue to unfold itself, bringing happi-
ness to all our people and serving the
«cause of world peace and co-operation.

I earnestly trust that the message
«of the Buddha, whose anniversary we
recently celebrated, will ever guide
us, and the spirit of the Father of the
‘MNation will continue to inspire us.

MOTION FOR ADJOURNMENT
Food BITUATION IN EasTern UP.

Mr. Speaker: I have received notice
of an Adjonrnment Motion tabled by
Bhri 8. L. Saksena, It says:

“That the House do adjourn to
. -consider the failure of the Gov-

ernment to take adequate mea-
sures to meet to near-famine
conditions prevailing in the
various districts of Eastern UP,
particularly in Gorakhpur,
Decria and Basti distriets, where
the early paddy, late paddy and
the Rabi crops have all failed
owing to draught, floods, heavy
and untimely rains and hail-
storms repeatedly during the
last three years, leading to utter
destruction of the peasantry and
resulting at the present day in
mass starvation of the people”,

How is this an wurgent matter? It
has been there for nearly three years.

Shri 8. L. BSaksena (Gorakhpur
Distt.—North): It is now that the
backbone of the peasantry has been
broken, and the position is very bad
in these days. In fact, during our
election campaign, I found that people
were starving for three, four and
five days continuously, and nothing
was done to relieve their suffering. I
therefore think that something
should be done. Unless adeguate
measures are taken to give employ-
ment and food to the people, there
will be starvation in the very near
future.

Mr. Speaker: Is the State Govern- -
ment not there? What has the han.
Minister to say?

The Minister of Food and Agricul-
ture (Shri A. P, Jain): As you have
rightly observed, the distribution of
foodgrains is the rTesponsibility of the
State Government. So far as the
Government of India are concerned,
we are placing at the disposal of the
State the guantities of foodgrains
that it requires. I am not in possess-
sion of very accurate facts at the
moment, but generally the facts are
that the State Government has been
taking large quantities; it has opened
a large number of shops; foodgrains
are being sold at subsidised rates,
well within the buying capacity of
the people. I am not aware of any
mass starvation or anything of that
kind. In fact, conditions, if any-
thing, have improved lately on
account of the approach of the Rabi
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season when the crop will be coming.
And prices have, of late eased.
Neither is there any urgency about
the matter, nor are the details men-
tioned by the hon. Member correct.

Mr. Bpeaker: In view of the state-
ment mude by the hon. Minister that
prompt and adequate steps have
been taken and the State Govern-
ment—which iz solely responsible f_or
this subject—has been supplied with
sufficient quantity of foodgrains for
purposes of  distribution, and, as
alleged in the notice, this is a matter
which has been going on for nearly
three years, and effective steps seem
to have been taken by the State Gov-
ernment—if there is still any defi-
ciency, I am sure both the Centre and
the State will collaborate and try to
relieve the misery apprehended by
the hon. Member—I do not feel called
upon to give my consent to this
Motion for Adjournment.

PAPERS LAID ON THE TABLE

NOTIFICATION UNDER THE REQUISITION-
ING AND ACQUISITION OF IMMOVA-
BLE PROPERTY AcCT

The Minister of Works, Housing
and Supply (Sardar Swaran Singh):
1 lay on the Table, under sub-section
(2) of section 17 of the Requisition-
ing and Acquisition of Immovable
Property Act, 1852, a copy of the
Notification No. EV, 11(8)/56, dated
the 12th December, 1956. [Placed in
Library. See No. S-2/57.]

ORDINANCES PROMULGATED BY THE
PRESIDENT

The Minister of Information and
Broadcasting (Dr. EKeskar): On be-
half of Shri Satya Narayan Sinha, I
beg to lay on the Table, under the
provisions of Article 123(2) (a) of the
Constitution, a copy of each of the
following Ordinances promulgated
by the President after the termina-
tion of the Fourteenth Session, 1958,
of Lok Sabha:

1. The Foreigners Laws (Amend-
ment) Ordinance, 1857 (No. 1

iald on the Taoble 18 MARCH 1957 Papers laid on the Table 24

of 1857). [Placed in Lébrary.
See No. 5-17/57.).

2. The Prevention of Corruption
(Amendment) Ordinance,
1957. (No. 2 of 1957). [Placed.
in Library. See No. S-18/°
87.]

AMENDMENTS T0 CINEMATOGRAFH'
(CensorsHEr) RuLks

Dr. Keskar: 1 lay on the Table,
under sub-section (3) of section 8 of
the Cinamatograph Act, 1852, a copy
of SR.O. No. 2785, dated the 24th
November, 1856, making certain fur-
ther amendments to the Cinemato-
graph  (Censorship) Rules, 1851.
[Placed in Library. See No. S-3/57.]

AnnvaL Reporr or 1HE 1L.C.AR.

The Minister of Agriculture (Dr,
P. S. Deshmukh): Sir, I beg to lay
on the Table a copy of the Annual
Report of the Indian Council of Agri-
cultural Research for the year 1853-
54. [Placed in Library. See No.
S-4/57.]

NOTIFICATION UNDER TAXATION ON-
Income (InvesTiGATION CoOMMIS-
SION) AcCT

The Minister of Revenue and Civil
Expenditure (Shri M. C. Bhah): Sir,
I beg to lay on the Table, under sub-
section (3) of section 4 of the Taxa-
tion on Income (Investigation Com-
mission) Act, 1947, a copy of the
Notification No. 87, dated the 22nd
December, 1858, [Placed in Library.
See No. 8-5/517.].

AMENDMENTS TO EsTATE Dury RuLes. '

Shri M. C. Shah: Sir, I beg to lay-
on the Table, under ‘sub-section (3)
of section 85 of the Estate Duty Act,.
1953, a copy of each of the following -
Notifications, together with the Ex-
planatory Notes, making certain fur--
ther amendments to the Estate Duty -
Rules, 1953:

(1) Notification No. 48/4/20/56--
ED., dated the 17th Decem—
ber, 1056,
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(2) Notification No. 2/18/18/53-
ED., dated the 30th January,
1957. (Placed in Library.
See No. 8-8/51.]

‘CENTRAL SaLrs Tax (REGISTRATION
anp Tumrwover) Rores

S8hrl M, C. Shah: Sir, I beg to lay
‘on the Table, under sub-section (2)
of Section 13 of the Central Sales Tax
Act, 1956, a copy of the Central Sales
"Tax (Registration and Turnover)
Rules, 1857, published in the Notifica-
tion No. SR.O. 644, dated the 2Bth
February, 1957. [Placed in Library.
See No. 8-7/51.]

Securrties  ContrAcrs  (REGULATION)
RuLzs

Shrt M. C. Bhah: Sir, 1 beg to lay
on the Table, under sub-section (3)
of Section 30 of the Securities Con-
tracts (Regulation) Act, 1958, a copy
of the Securities Contracts (Regula-
tion) Rules, 1957, published in the
Notification No. S.R.O. 576, dated the
21st February, 1857. [Placed in
Library. See No. S$-8/57.]

AMINDMENTS TO CENTRAL EXcISE
Rurzs
The Minister. of Revenue and
Defence Expenditure (Shri A. C.
Guha): Sir, I beg to lay on the Table,
under section 38 of the Central Excises
and Salt Act, 1944, a copy of each of
the following Notifications, making
certain further amendments to the
Central Excise Rules, 1944:
(1) Notification No. 1-CER/5T,
dated the 12th January, 1857.
(2) Notification No. 2/57, dated
the 12th January, 1957.
(3) S.R.O. Nos. 241, 243 and 244
dated the 19th January, 1957:
(4) SR.O. No. 450, dated the 9th
February, 1957.
(6) S.R.O. No. 546, dated the 23rd
February, 1957. [Placed in
Library. See No. S-9/57.]

NOTIFICATIONS ISSUED UNDER SEA
CusToms AcT

Shri A. C. Guha: Sir, I beg to lay
on the Table, under sub-section (4)

of section 43B of the Sea Customs
Act, 1878 as inserted by the Sea
Customs (Amendment) Act, 1953, a
copy of each of the following Customs
Notifications:
(1) Notification No, 168, dated the
22nd December, 1958,

(2) Notification No. 160, dated
the 22nd December, 1968
publishing the Customs
Duties Drawback (Hydraulic

Brake Fluid) Rules, 1888,
(Placed in  Library. See
_No. §-10/57.]

Krpara Stare Acts

The Minister in the Ministry of
Home Affairs (Shri Datar): Sir, I
beg to lay on the Table, under sub-
section (3) of section 3 of the Kerala
State Legislature (Delegation of
Powers) Act, 1956, a copy of each of
the following Acts:—

(1) The Kerala Civil Courts Act,
1957 (President's Act No. 1
of 1957). [Placed in Library.
See No. S-11|57.]

(2) The Legislative Assembly
(Removal of Disqualifica-
tions) Amendment Act, 1957
(President's Act No. 2 of
1957). [Placed in Library.
See No. S-12/57.)

AMENDMENTS TO TRAVANCORE-COCHIN
PusLIc SERVICE CoMMIBSION
(CONBULTATION) REGULATIONS

Shri Datar: Sir, I beg to lay on the
Table, under the Provisions of Arti-
cle 320(5) of the Constitution, a copy
of the former Travancore-Cochin
State Notification No. 6(C)5-35374/
55/PD., dated the 3rd August, 1958,
making certain further amendments
to the Travancore-Cochin Public
Service Commission (Consultation)
Regulations, 1952 together with & copy
of the Regulations. [Placed in
Library. See No. §-13/57)

ORDERS UNDER ESSENTIAL COMMODITIES
Act

The Deputy Minister of Food (Shri
M. V. Krishnappa): Sir, I beg to lay
on the Table, under sub-section (6)
of section 3 of the Essential Commo-
dities Act, 1955, a copy of 8.R.0. No.
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3064, dated the 18th December, 1858,
making certain amendment to the
Bombay Wheat (Movementi Control)
Order, 1956. ([Placed in Library.
See No. B-14/57.)

NOTIFICATIONS UNDER Moror VrmicLES
: Act

The Deputy Minister of Rallways
and Transport (Shri Shahnawax
Khan): Sir, I beg to lay on the Table,
under sub-section (3) of section 133
of the Motor Vehicles Act, 1938, a
copy of each of the following Noti-
fications making certain amendments
to the Delhi Motor Vehicles Rules,
1840 :

(1) Notification No. F. 12(156)50-
MTLCE, dated the 27th
October, 1956.

(2) Notification No. F. 12(155) 56~
MT&CE, dated the 22nd
January, 1057,

(3) Notification No. F.12(18)/
53-MT&CE, dated the 22nd
January, 1857. [Placed in
Library. See No. S-15/57)

NororicaTioNs oOrF THE FORMER TRA-
VANCORR-COCHIN GOVERNMENT
UNDER TRAVANCORE-COCHIN
Motor Vemecres Rurrs

Shri Shabnawaz Khan: Sir, I beg
to relay on the Table, under sub-
wection (3) of section 133 the Motor
Vehicles Act, 1930, a copy of each of
the following Notifications issued by
the Government of the former State
of Travancere-Cochin making certain
further amendments to the Travan~
c::;-Cochin Motor Vehicles Rules,
1 :

(1) Notification No. T4-11846/
15/PWC, dated the 26th
April, 1956,

(2) Notification No. T4-5148/
54/PWC, dated the 16th July,
1958. [Placed n Library.
See No. 8-16/57.]

PUBLIC ACCOUNTS COMMITTEE
TWENTIETH RxroRrr

Shri V. B. Gandhi (Bombay City—
North): 8ir, I beg {o present the
Twenienth Report of the Public
Accounts Committee (1955-58) on the
Delhi Road - Transport Authority
(Buzs Section) Vol. II—Evidence,

RESIGNATIONS OF MEMBERS

Mr. Bpeaker: I have to inform
the House that the following two
Members have resigned their seats
in Lok Sabha:

(1) Shri Tek Chand with effect
from the 14th January, 1857.

(2) Shri A, Nesamony with
effect from the 15th Feb-
ruary, 1857,

PAPER LAID ON THE TABLE

EXPLANATORY STATEMENT RE. FOREIG-
NERS Laws (AMENDMENT) OnpIN-
ANCE

The Minister of Information and
Broadcasting (Dr. Keskar): Sir, on
behalt of Shri Satya Narayen Sinha
I beg to lay on the Table a copy of
the explanatory statement giving
reasons for immediate legislation by
the Foreigners Laws (Amendment)
Ordinance, 1957 as required under
Rule 88(2) of the Rules of Procedure
and Conduct of RBusiness in Lok
g_a.bha. [See Appendix I, annexure

0. 1]

Mr. Speaker: The work for the day
is over. The House will now stand
adjourn till 11 am. tomorrow.

12-30 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
the 18th March, 1957,
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() Secretary laid on the Table
the following Bills
by the Houses of Parliament
during the last Session and

assented to by the Presi-

dent since a was last
made to Lok ha on the
2and December, 1956 —

(:)"nu Central  Excises

CoLumMNs
OBITUARY REFERENCES I~z l;a‘yl msﬁ.bh-. of the bf;lbl:;
T':tshemmyofsm Houses of Parliament during
Sysmmundan  Sashaya and the last Sestion and sseent-
Dr, Jatav-vir, sitting mem- ed to by the President
becs of Lok setim, iy made to ok Sabha on
the Chmm'u:m A.mhg the 22nd December, 1956:—
of Indis and Dr. R. U. (1) The (Viliage
Singh, » %"; the ‘Authorities n Hill Arcat)
India (Iauhll and the Bill, t9s6.
T of () The Sute Bak of
g i O o Hyderabad Bill, 1956.
for a minute as & mark of (!Jm'?let Displaced l:en‘r:
respect. Rehabm Ameng-
PRESIDENT’'S MSE:NT TO ()m';.‘:eml’t;ﬁ&'l‘rm
BILLS . . 2y 4 Road T nport
ment) Bill, 1956.

(5) The Représentation of

the People (Miscella-
noo;n Provisions)  Bill,
195

Salt (Second Amend- The
wt) Bill, 1956. mof vacuce  Property
(Amendment) Bilt, 1956.

(3) The Unjon Duties of
Fxci fon)
Amendment Bill, 1956

(8) The Territorial Army
(Amendment) Bill, 1956.

The (9) The Y Persons
(3) ?g 6 Bill, %mfn.l %}
1”6 (lo) The Bn:ploym
(4) The Appropriation
(A.mend
(oser Mo 7 B, sacnt) Bl 1956,
(s) The (n) The Banking
(No. 5) Bill, 1956. rgss ) Bill,
(6) The PFaridabad Deve- *
Corporation (12) The Motor Vi
19;5. (J}:::dmmt) B, 1
) Electridty  (
7, T sen s Oz o R, O,
ance) Bill, 1956. 1956.

(14) The Indisn Medical
Counci] Bill, 14 56.

5 1956.
The Dehi (Con 15) The Territorial Coun-
(9)« Building Opnnso?::; “dh Bill, 1956.
The. Detvery o 2o (10 The SR of
(10) The Delivery of Books Immoral
(Public Libraries) Amend- Women snd Girk BII.
ment Bill, 1956. 1956.

Secretary also laid on the
tioaxcd by h%«

(17) The Women's and
" Institutions
(Licensing) Bill, 1956,
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PRESIDENT’S ADDRESS

Secretary laid on the Table a

of the  President's
mmu to both Houses of
Parliament.

MOTION FOR ADJOURN-

The _following

In view of the statment made

the Minister of Food
w24 Agriculrure (Shri A. P.
l.ir?’ the Spesker with-
his consent to the
moving of an adjournment
motion given notice of by
Shri ibbanlal  Saksena
regarding alleged  famine

conditions  prevailing  in
the various districts of
Eastern U, P.

PAPERS LIAD ON THE
TABLE . . . .

s were
laid on the Table i~

1) A copy of the Notifca-
()tion o. EV, 11(8)/s56,
dated the 12th -
ber, 1956, under sub-scc-
tion (2) of section 17 of
the Requisitioni and
Acquisidon of ov-

able Property Act, 1952.

(2) A copy of each of the
following Ordinances
promulgated by  the

President after the ter-

mination of the Four-

teenth Session, 1956,

of Lok Sabha, under the

provisions of  Article

123(2)(a) of the Cons-

titution :

(i) The Foreigners Laws
(Amendment) Ordin-
nance, 1657, (No, 1 of
1957).

(#1) The prevention of
Corruption  (Amend-
ment) Ordinance.
1957 (No. 2 of 1957).

(3) A copy of S. R. 0. No.

2785, dated the 24th

November, 1956, under

sub-section (3)of section

8 of the Cinematograph

Act, 1952, making certain

fgher an&lcndmenn to

t inematograph

(Censorship) Rules, zgsFI..

{4) A copy of the Annual

Report of the Indian

Council of Agricultural

for the year

DAILY DIGEST

COLUMNS
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Cotumns

() A of the Notifica-
tion No. 96, dated the

under sub-section

of section 4 of the Taxa-
tion on. Income (Investi-
gation Commission) Act,
1947.

(6) Acopy of each of the two
Motifications, together
with the tory
Notes, under sub-section
E) of agm‘onASs of the

state Duty Act, 1953,

i certain  further

amendments to the Es-
tate Duty Rules, 1953.

(7) A copy of the Central
Sal

es Tax (Registration
and Turnover) Rules,
1957, published in the
Notification No. S.R.O.
644, dattd the 28th Feb-
ruary, 1957, under sub-
section (2) of section 13
of the Central Sales Tax
Act, 1956,

(8) A copy of the Secu-
rities Contracts (Regu-
lation) Rules, 1957 pub-
lished in the Notification
No. S.R.O. 576, dated
the 2185t February, 1957,
under sub-section g)
of section 30 of the
Securities Contracts
(Regulation) Act, 1956.

A co of each of
(g)l:hc scv;:g Notifications,
under section 38 of the
Central Excises and Salt
Act, 1944, making cer-
tain further amendments
to the Central Excise
Rules, 1944 :

(i) Notification No. 1-
CER/57, dated the 12th
January, 1957.

(i) Notification No. 2/57,
dated the 12th January,
1957.

(iii) S.R.O. Nos. 241, 243,
244, dated the 19t
January, 1957.

(v) S.R.O. No. 450,
dated the 9th February,
1957.

(v) S.R.O. No. 546, dated
the 23rd ebrunry,
1957.

{(10) A copy of each of the
two Customs Notifica-
tions, under sub-section
(4) of section 43B of the





